
CV)  
CORAFI : Hon'ble Mr, P.H. Trivedi •. Vice Chairman 

Hontble Mr. P.M. Joshi 	.. Juuicial Member 

1 /08/1 988 

Heard Mr. C.K. Thakkar and Mr. J.D. Ajmara 

learned advocates for the applicant and respondents. 

Pending admission, issue notices on the respondent 

to be replied within a week. The case be adjourned 

S, 	 to 8th August, 1988 for admission. 
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OA/50 9/88 

Coram: Hon'ble Mr. p.a. Trivedi 	: Vice Chairman G) 
Honble Mr.P.M. Joshi 	: Judicial Member 

8/8/1988 

Heart Mr.C.tc.ThaicJcar and Mr.J.D.Ajmera learned 

advocates for the applicant and the respondents. 

Learned advocate for the petitioner states that 
ybw he hawkno cause left. With this order, the case 

is disposed of. 
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